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1, Comm iss:.oner=c um=Secret ay,

CENI'RAL ADMINISTRATIVE TR IBUNAL
FRINC IPAL BENCH

OA No ;1,3;6[%
'New Delhi this the 26th day of July,1996.

HON'BIE MR.S.R.ADICE MEMBER@A)s
HON'BIE DR. A.VEDAVALLI,MEMBER(J).

Smt ,Jai Laxmi Rastogi,

w/o Sh,K;/G,Rastogi,

ag ed about 58 years, .
ice-Principal,,

GoG oS oS o3, Prat ap Nagar, -

New Delhi  §dessssApplicantd

Delgartment of Education,
Secretar 1at

Govtd of the NCT of Delhi,

2, Director of Education,

01d Secretariaty ‘
Govt,, ‘of NCT of Delhid .....Respondentso

By Advoc ate Sh,Vijay Panditad | ST

BY ION'BIE MR,S.R.ADIGE MEMBER(A), |
None appeared for the applicant whenAthe

case was called out even on the second round,

2. _ #We note that the applicant had not app§ared
on the last date eitherd We further note that

on that date the respondemts® counsel had stated
that the applicant was being considered for the

post of Principal, -

3. It is perhabs for this reason thaf the
applic ant does not appear to be interested in
pursuing this case f—,{ )

4. Under the cirCumsténces this QA is

dismissed in default and non=prosecution,No

cost aﬁlw J,\\ %/lfgg

S ,R,ADIGE -}
(pR.{\\ﬂ VEEQV(/}%L_I) ‘ ( MEMBER(A)

'By Advocates ShiBanjay ‘_Sarir! , though none appe ared d




